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Contempt Petition No. 17/90
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Yeh. 361/90
G«K. Nagchandi Petitioner
versus
D.R.P.,K, Nandi and an>ther Upgposite parties,
. . T oo s . A~
Hon. lMr. Justice U.C.Srivastava, V.C. ‘

Hon., Mr, A.,B.Corthi, Adm. Member.

(Hon, Mr. Justice U.C.Srivastava, V.C.)
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ls is an application for contempt.We rave //)
Gisposed of O.A. No. 361/90.1It cannotbe said that
trhere is flouting of the order of tlis Tritunal.
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Nocontempdt is made out, more so we hav
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Che reprzsentation tobe ¢o sidere.. Contompt petizion

is dismissed and notices discharced.
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Luck owe Dated 15.4.92.




